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FT.3T. 1908(N).—F= 1T A¥aTe, ¥ Atefaaw, 1989 (1989 #7 24) (& =H#H THF T&TA I
Fferfaa wgr 7 €) i 9y 200 F IuEs(l) F Tf 9a % TSI, TETE 90 I, 9 3, IU-gue
(i) ® THIAT AT T % o WAt (T ¥od Ao @A) i sffag=ar €. 752(3) &= s
13.08.2025 | THTIAT ATLT ALFHIT o ¥ HATAT (TF%H Yord FHT07 575 FiT srferg=ar § At g
T ST 5T 6 AS(ET o H THAS — FHATIT A TRAdd TRASHT 919 it 69w 3o TS %
fAoaTas & o sraem g, VYS9 F 1S9 e & e 1 =9 it T AT,

T, I ATHAH & gmT 20T FHT IT-GTT (4) F AT T Ol dHE qHEETT
feeramse o7 T SR g “Sea veee ¥ 9T 26.08.2025 v TETTra AT T o;
ST, T TTTERTLT &0 ST ST IS AT ITH U 2 37! g Y (<47 74T 2

AT, TeTH WTTEERTE, THIS U ATaeAT 7 3<h ATAAH 6l o= 205 FT IT-GTT (1) F T[0T |
T RATE g TR & | T &,

A A, FET LRI qAH IIAFTET 6 3% e a1 g % ¥ Ata=aw i ey 2097 #ir
ST (1) FTT Y& IRAT T YR F2d g0, T S0 w2t g B 209 Surag sqg=T #§ AfAfEe g
TFTE YA & forw erfora o STosfy

2699 GI/2026 (1)
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3T, o 36 AfarfaTs &t gmer 202 #it 3T &M (2) F ATHLOT |, TERE T AT FIAT §
FT AT T | 26 ATAGAAT F THRTF 9T THh 97 qo A= 1 § ey g o ag & a+f
FTLTAT T {h gAY & TR gea gl SITudT |

ALIAT

O [T TS H THIE — FHATET ST G add TR ST ATHE (G903 GRS T 6 o stferzor
T SATATeT HE=AT AT AT 36 T3 GiH i wier fewm

Y [T IEEIHES R
afermrfRa
e | AT | o | odr | Rl e
&R (3
)
i TETRAT T ATaAT
1 86/2 At S 881 Tee fafa s TgaTaTs
2 87 faoft e 1000 | TeeT RO SAHRFHTE
3 88 st S 365 qfttTaT gRFeraTs qee e
4 10 BEil Ffor 2690 | et fAeera s sfaexaTe
5 11 st T 2582 qee [T SIAFRTHTE
6 12 farsty FY 1634 | TTeT aersiiateiE SsRE 9
7 5 farsft F 450 | fagerers arqers st
8 13 IGEil o 1757 TRl TSI e g ST e g e
9 37/1 EEIl o 1518 EIEEEIREIRE R
10 38/1 LK o 1557 e A9 aea
11 39/2 fastr T 3109 T ARAFHATE i iewTe
12 47/1 At T 17 T AEAFHATE FhdieaTs
13 59 LK o 5599 THAFHATT ALATS
14 58 fAsft o 3181 7/12 % A
15 57 fasft - gy 100 T HATTATE FEfheeaTs
16 39/1 At i 2104 oo ARMFAT hiiears
17 47/2 st O 82 T ARAFHATE Fhdiears
18 37/2 At i 536 oo ARMFAT hiiears
19 14/1 st i 4250 et fAmerars sfravears
20 100 fasft o 2125 | FEAATE SATATe AT
21 103/2 At S 764 TfRT aefdaars Faaars
22 14/2 fasft e 1134 | 7ea Sfawse Sfaesars
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23 14/3 At o 532 FHATIT TAHATS TTAT. (3TH1T)
24 38/2 BEil Ffer 22 Tl WEITFHTT FdieaTs
25 92/1/B EEil i 685 FATAT TEATHTS, AT
26 101 forsft For 1259 | TTHTE gfegeoraTE Tee, s
27 107 ol Fr 57 orTaTa, erTaTS Freft v ferera, afa.
28 99/2 forsfy Fr 2260 | T WqwATE fordwaTE
29 60 fAsft Ffor 105 E;TT o6 AT, s A
30 51 fasfT F 966 | T HIHIFANTE ATSATANE, ST,
31 49/2 fsft F 1518 | ooy sxorgwe FrfieaTs
32 49/1 fsft F 1518 | ey sxorgwe frfieaTs
33 53 fastr i 4028 HIAATE FAAATS, AR
34 82/9 fRsft Ffor 121 AT TSI Teg STaTfiig .
35 79/67/b BEil Ffor 3933 7/12 F SIqER
36 48 st i 8195 T ARAUEATE e afa,
37 20/1 BEil Ffor 2881 7/12 F AR
38 79/68/b BEil Ffor 26 7/12 F AR

FA(FNHIE) 65541

e TR TATHT: ATt

1 52/39/3p2 st i 2834 ATITAT TEIEATE THTTHTE AT
2 52/39/3p3 BEil Ffor 1981 CHERIRERIEEIERIREIE 1Y
3 52/39/9 fesft F 3279 | M2 % IqAT

FA(TTHIER) 8094

e wfears T Tt
1 213/1 GEil Ffer 194 ATferaT AT ffears sfe
2 219 IEEll o 554 T ALAHTE a1 aAa
3 213 st Fo 70 9ITg wfeawTee famer=ix ot
4 212 EEi Fo 45 9ITE TSARHHTE THITATT AT(S
5 221 IEEll o 321 T ALAATE a1 aAla
6 222 st i 166 AITATE FIAAATE, AT A1
7 210 At o 1319 EERERCIERIPEICE I
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8 183 BEil e 1828 | T HXITATE FEITHATE

9 182 st T 144 ATFer T FiEaTeT s iy

10 229 EEil i 180 ATTAT IS FATATS AT

11 260/1 LK FT 6121 Taftere et T ol

12 260/2 fasfy - Fr 3493 | 712% s

13 260/3 EEI 7 FT 3616 7/12 % FqER

14 261 A 7= T 4707 FIAATE AITATAATE TATIR

15 270 st T 378 LA FUET (A8 USiHT At

FA(THI) 23136

[FT. &. E. -379287-08]
TTor9T SfaTeqd, e RIS yeg® (9) -1

MINISTRY OF RAILWAYS
[Western Railway (Construction Organization)]
NOTIFICATION
Mumbeai, the 15th April, 2026

S.0. 1908(E).—Whereas by the notification of the Government of India in the Ministry of Railways
(Railway Board ) (Published in the Gazette of India, under notification No. 752(A) dated 13.08.2025 Extra Ordinary-
part II- Section-3 -Sub-section (ii)) (here in after referred to as the said notification) under subsection(I) of section 20A
of the Railway Act 1989 (24 of 1989) (hereinafter referred to as the said Act) the Central Government declared its
intention to be acquired the land specified in the Schedule annexed to the said notification for execution, maintenance,

management and operation of the Special Railway Project namely,
Dabhoi — Samlaya Gauge Conversion Project in District Vadodara in the State of Gujarat.

And, whereas, the substance of the said notification was published in daily local newspaper “the indian
express” and “ divya bhaskar ” dated 26™ August 2025 under subsection (4) of section 20A of the said Act;

And, whereas, objection has been received & resolved by the competent authority.

And, whereas, in pursuance of sub-section (I) of section 20E of the said Act, the competent authority Dabhoi -

Samlaya has submitted its report of the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the land specified in the

schedule annexed hereto shall be acquired for the aforesaid purpose;

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central government here by
declares that on publication of this notification in the official Gazette the land specified in the schedule annexed hereto

shall vest absolutely in the Central Government free from all encumbrances.

Sub: Brief description of the land to be acquired with or without structure for the Special Railway Project namely:
Dabhoi-Samlaya Gauge Conversion Project in District Vadodara in the state of Gujarat as per joint measurement sheet
prepares by DILR Vadodara.
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SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely:

Dabhoi - Samlaya Gauge Conversion Project in the state of Gujarat.

State : GUJARAT District : Vadodara
SR SURVEY Type of Nature of
NO NO Land Land Area Name of Land Owner
Village : Gangadia Taluka: Savli
1 86/2 Private Agriculture 881 Patel Bipinbhai Dahyabhai
2 87 Private Agriculture 1000 Patel Krishna Janakkumar
3 88 Private Agriculture 365 Purnimaben Harikrishnabhai Patel, etc.
4 10 Private Agriculture 2690 Patel Mineshbhai Jitendrabhai
5 11 Private Agriculture 2582 Patel Krishna Janakkumar
6 12 Private Agriculture 1634 Rahhi BaljitSingh JogendraSingh, etc.
7 5 Private Agriculture 450 Vitthalbhai Bapubhai, etc.
8 13 Private Agriculture 1757 Rahhi BaljitSingh JogendraSingh, etc.
9 37/1 Private Agriculture 1518 Amitbhai Bipinbhai Patel
10 38/1 Private Agriculture 1557 Amitbhai Bipinbhai Patel
11 39/2 Private Agriculture 3109 Patel Bhadreshkumar Kiritbhai
12 47/1 Private Agriculture 17 Patel Bhadreshkumar Kiritbhai
13 59 Private Agriculture 5599 Pragneshkumar Bhannubhai
14 58 Private Agriculture 3181 As per 7/12
15 Private Non- 100 Patel Santoshbhai Nandkishorebhai
57 Agriculture
16 39/1 Private Agriculture 2104 Patel Bhadreshkumar Kiritbhai
17 4772 Private Agriculture 82 Patel Bhadreshkumar Kiritbhai
18 37/2 Private Agriculture 536 Patel Bhadreshkumar Kiritbhai
19 14/1 Private Agriculture 4250 Patel Mineshbhai Jitendrabhai
20 100 Private Agriculture 2125 Vasantbhai Ambalal, etc.
21 10372 Private Agriculture 764 Rohit Arvindbhai Kanchanbhai
22 14/2 Private Agriculture 1134 Patel Jatinbhai Jitendrabhai
23 14/3 Private Agriculture 532 Kamalaben Poonambhai P.V. (Thakor)
24 38/2 Private Agriculture 22 Patel Bhadreshkumar Kiritbhai
25 92/1/B Private Agriculture 685 Kantaben Dahyabhai, etc.
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2% o1 Private Agriculture 1259 Purnimaben Harikrishnabhai Patel, etc.
27 o7 Private Agriculture 57 Shantaben, widow of Shanabhai Kashi,
etc.
28 99/2 Private Agriculture 2260 Patel Jatinbhai Jitendrabhai
29 60 Private Agriculture 105 Patel Urmilab.en alias Nirmalben, widow
of Vasantbhai, etc
30 51 Private Agriculture 966 Patel Chandkantbhai Bhailalbhai, etc.
31 49/2 Private Agriculture 1518 Patel Bhadreshkumar Kiritbhai
32 49/1 Private Agriculture 1518 Patel Bhadreshkumar Kiritbhai
33 53 Private Agriculture 4028 Somabhai Mangalbhai, etc.
34 82/9 Private Agriculture 121 Chavda Ranjitsinh Dabhasinh, etc.
35 79/67/b Private Agriculture 3933 As per 7/12
36 48 Private Agriculture 8195 Patel Bhadresh Kumar Kiritbhai etc.
37 20/1 Private Agriculture 2881 As per 7/12
38 79/68/b Private Agriculture 26 As per 7/12
TOTAL(SQM) 65541
Village : Ranipura Taluka: Savli

1 52/39/3p2 Private Agriculture 2834 Bhalia Ranchhodbhai, Prabhatbhai, etc.
2 52/39/3p3 Private Agriculture 1981 Bhalia Vinodbhai, Raijibhai

3 52/39/9 Private Agriculture 3279 As per 7/12

TOTAL(SQM) 8094
Village: Gantiyad Taluka: Savli

1 213/1 Private Agriculture 194 Bhalia Jumilaben Kiritbhai, etc.

2 219 Private Agriculture 554 Patel Bharatbhai Natwarlal, etc.

3 213 Private Agriculture 70 Shah Chandrikaben Dineshchandra, etc.
4 212 Private Agriculture 45 Shah Rajendrakumar Ramanlal, etc.

5 221 Private Agriculture 321 Patel Bharatbhai Natwarlal, etc.

6 222 Private Agriculture 166 Bhupatbhai Maganbhai Bhalia, etc.

7 210 Private Agriculture 1319 Trivedi Arunbhai Shriprasad, etc.

8 183 Private Agriculture 1828 Patel Sureshbhai Vasrambhai

9 182 Private Agriculture 144 Bhalia Savitaben Ramubhai, etc.

10 229 Private Agriculture 180 Bhalia Surajben Kalabhali, etc.
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11 260/1 Private Agriculture 6121 Diptiben Mukesh Kothari, etc.
. Non-
12 Private . As per 7/12
260/2 Agriculture 3493
. Non-
13 Private ) As per 7/12
260/3 Agriculture 3616
. Non- Kalubhai Bhagwanbhai Savani
14 Private .
261 Agriculture 4707
15 270 Private Agriculture 378 Sardar Sarovar Rehabilitation Agency etc.
TOTAL(SQM) 23136

[F. No. E. -379287-08]

RAJESH SRIVASTAVA, Chief Project Manager (C) —I
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